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Meeting of World Bank at Pari 

*40. SHRI GHULAM RA OOL 
o HACK: Will the Mini'ter of 

FINANCE be plea ed to state: 

(a) whether the meeting of World 
Bank was held in Pari during the month 
of June, 1982 to discu the aid that 
will be provided to India; 

(b) if so, whether · any final decision 
has been taken; 

(c) if so, tp what extent the decision 
ba been favourable in Indla~ 

(d) whether India i sati fied with the 
decision; and 

(e) what . are the projects likely to be 
undertaken by Government? 

TH MlNISTER OF PrNANCE 
(SHRI PRANAB MUKH RJEE): (a) 
to (e). A Consortium of Governments 
and institutions met in Paris on June 
14-"15, 1982. There was wide apprecia-
tion of the growth performance of the 
Indian economy in 1981-82. It was 
noted that India had controlled inflation 
while maintaining a high rate of growth. 
There was a ieneral consensus on the 
need for increa ed flow of conces ional 
assistance to India especially in view of 
it difficult balance of payment situa-
tion. Indications . of commitments to be 
made by individual countries and the 
World Bank amounted to dollars 3.66 
billion. The Consortium as istance is 
u. ed for financing developmental project 
included in the Plan. The Qutcome . of 
the Consortium meeting is regarded as 
generally satisfactory. 

Rate of Intere in Bank v' -a-vis pubJi( 
and private etor eompanJe 

211. SHRI UDHIR KUMAR GIRl: 
WiTt the Mini ter of INANCE be plea -
ed to tate: 

(a) whether he is aware that the 
client who e Ii ed depo its are maturing 
are not redepo iting their money with 
the bank where rate of intere tare 
far lower than tho e in some public and 
pri ate ector comp( pie ; and 

(b ) if . o. hi reaction thereto? 

THE DEPUTY MINIST R IN THE 
MI ISTRY 0 INAN (SHRI 
JANARDHANA POOJARY): (a) Gov-
ernment are not aware of such a course 
being adopted by all depo itors who e 
fixed depo it with banks are maturing. 
However, change of instrument on ma-
turity on me scale for various con i-
derations i not nn unu ual phenomenon. 

(b) The interest rate structure of the 
commercial bank i continua1Iy reviewed 
by the overnment and the Reserve 
Bank of J ndia and change therein are 
effected taking into account tile require-
ments of the prevailing economic itua-
tion and also other factor, including the 
structure of intere t rate on other in-
struments of saving. With effect from 
1-3-19 2, Re erVe Bank have rai ed in-
tcre t on short and medium term deposits. 
Government have al 0 raL ed the ceiling 
of income, which is exempt from income 
ta , fr m specified financial as ets~ in-
cluding bank depo its. from the earlier 
level of R 3000 to R 4000 per annum. 
The e mea ure are expected to a sist 
bank in mobili ing depo it. However, 
fi ed deposits with bank ~nd company 
depo it are different instrument subject 
to different disabilitie and privileges. 
Bank a1 0 endevour to mobili e deposit 
through formulation of cherne to suit 
the requirement of diver e type of saver 
and motivating them through publicity 
and education to hold the saving with 
the banks. 




